FAO. No. 3 of 2014

BEFORE
THE HON’BLE MR. JUSTICE, S.R. SEN

28.07.2015

None of the parties are present.
List this matter after 2(two) weeks for hearing.

JUDGE

D. Nary



WP(C) No. 8 of 2015

BEFORE
THE HON’BLE MR. JUSTICE, S.R. SEN

28.07.2015

Counsel for the petitioner is absent without any step.
Mrs. Y. Shylla, learned State counsel is present.

List this matter after a week for further order.

JUDGE

D. Nary



WP(C) No. 161 of 2013

BEFORE
THE HON’BLE MR. JUSTICE, S.R. SEN

28.07.2015

None of the parties are present.
List this matter after 1(one) week for further order.

JUDGE

D. Nary



WP(C) No. 249 of 2013

BEFORE
THE HON’BLE MR. JUSTICE, S.R. SEN

28.07.2015

Counsel for the petitioner is absent without any step.

Mrs. Y. Shylla, learned State counsel is present and submits
that, pleading is complete.

Post the matter for hearing after 2(two) weeks.

JUDGE

D. Nary



WP(C) No. 358 of 2014

BEFORE
THE HON’BLE MR. JUSTICE, S.R. SEN

28.07.2015

Counsel for the petitioner is absent without any step.
Mrs. Y. Shylla, learned State counsel is present.

List this matter after a week for further order.

JUDGE

D. Nary



